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(i1) Status of implementation of recommendations contained in the Two Hundred
and Seventy-eighth Report of the Department-related Parliamentary Standing
Committee on Science and Technology, Environment and Forests on Demands
for Grants (2016-17) of the Department of Biotechnology.

(iii) Status of implementation of recommendations contained in the Two Hundred
and Eighty-sixth Report of the Department-related Parliamentary Standing
Committee on Science and Technology, Environment and Forests on Action
taken by the Government on the recommendations contained in its Two
Hundred and Seventy-eighth Report on Demands for Grants (2016-17) of
the Department of Biotechnology.

MOTION FOR ELECTION TO THE COURT OF THE
UNIVERSITY OF ALLAHABAD

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI PRAKASH
JAVADEKAR): Sir, I move the following Motion:—

“That in pursuance of item (e) of clause (1) read with clause (2) of Statute
8 of the Statutes of the University of Allahabad, this House do proceed
to elect, in such manner as the Chairman may direct, one Member from
amongst the Members of the House to be a member of the Court of the
University of Allahabad.”

The question was put and the motion was adopted.
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MR. DEPUTY CHAIRMAN: What is the point of order?




